Written Amnswers 116

I 15 Written Answers APRIL 29, 1974
g - (b) if so, the person responsible for
It #F @ ) afaasw this; and

8520. it R At FT (c) disciplinary action Government

T 7T 73 FANX HY FI F 41 {F have taken against him?
(%) a1 s FH BT A THE MINISTER OF STATE IN THE
: : MINISTRY OF AGRICULTURE

_ N T

7 e T ¥ art § welard (SHRI ANNASAHEB P. SHINDE):

fa=mre &7 W 2

(=) =fz g, a1 ga% a1 T
A1

(7) z& @ ¥ frega ST
FTesTaFar g 7

dama d usT Har (z
LIEER

Ffa .
#to dro W) : (F) & (7).
e ez H fava ¥ arsi € AAT g
% wqaqd agad w7 g A7 AT F
H=r & smaq # msif af@' 1
T wOET T FE WAIEE (AT
HaT Far % fam zg a1 AT AT
fzna aer% %‘ farg aF T(V'Tzr A@IATAT
: %jl aqr ?r‘(?f qug zlg qﬁrfﬁa F

'aﬁ fag wcu Hifaw &l SO T
7 W\Wﬁzwrwaﬁi wafT

s T 98

Traasformatmn mto Atta of Wheat

"Seeds Procured by National Seeds
Corporaﬁon for West Bengal

"85'21.' SHRI JYOTIRMOY BOSU:
Will the Minister of AGRICULTURE

be pleased to state;

(a) whether Government are aware
that out of nearly a thousand ton of
wheat seed procured by the National
Seeds Corporation for West Bengal, a
major chunk of it has gone outside
the State after transformation into
Aatta/Maida;

(a) to (c). Attention of the Govern-
ment has drawn to reports in the
newspapers that out of nearly a thou-
sand tonnes of wheat seed marketed
by the Regional Office of the National
Seeds Corporation at Calcutta, some
has been converted into atta. Of the
921 tonnes handled by the Regional
Office, allocation State-wise has been
15 tonnes to Assam, 8 tonnes to Naga-
land, 218 tonnes to Manipuy, 40 tonnes
to Tripura and 640 tonnes to West
Bengal. The National Seeds Corpora-
tion has decided to-institute 5 depart-
mental enquiry into. the allegations
made in respect of these transactions.
The Corporation would take action
against -the persons concerned, in the
light of the results of the eaguiry.

Salary of M.Ps. and M.L.A:s

8522. SHRI VAYALAR RAVI:

SHRI RAMACHANDRA: .
SHRI KADANNAPPALLI:

-Will the Minister of PARLIAMEN-
TARY ‘AFFAIRS be pleaSed to state:

-(a) whether the salaries: of Mem-
bers of Parliament is lower. than the
salaries of M.L.A’s of different States:
and

(b) if so, what is the difference

compared to other States?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS (SHRI K. RAGHU
RAMAIAH): (a) and (b). Information
is being collected from the State
Governments and will be laid on the
Table of the House.





